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In this case, the Respondent 

Vide Annexure-R/l prauced a letter 

from the RailYay HeadqUaerS,Ca1CUtta 

stating that the case of Shri N.Jagaieevaj1 

hasoeen approved by the Railway 3rd 

for compassionate appointnent suject 

to his being found suitable by the 

Screening Committee. The applicant is 
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the refore, dispod of with a directi:n - 
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effected, if found suitaole1  by the i 

COmmittee within 60 'a' iL nt a1rEay  


